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The Minister of State in the Minis-
try of Steel, Mines and Metals (Shri
P. C, Bethi): 1a) to (d). A statement
is laid on the Table of the House
{Placed in Library. See No. LT-885/
E7)

Shri 5. C. Samamia: May I know
what resuits are perceptible at pre-
sent after the de-control of all soris
of steel from 1st May, 1967°

Shri P, C, Bethi: Actually the cate-
fories 1n short supply will take about
3 to 4 months to stabilise, because
production in those categories is likely
1o rise now and the pogition would be
oagler.
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Shri 8. C. Samanta: May I know
for how long Government intends to
study the working of decontrol and
whether any other commities will be
established for that purpose?

Shri P. C. Sethi: There is no idea
of establishing any other committee,
but we would like to see the market
conditions for at least a few months
and then we would come to a con-
clusion.

8hri Vasudevan Nair: In the state-
ment Government has tried to explain
away the whole thing by saying,

“It is not correct, however, to
say that the price increases have
occurred as a result of decontrol.”

But we find from the statement that
the prices of all categories of steel
have gone up. They have said that
some items are in short supply and
s0 there is some justification for prices
going up. But what is the justifica-
tion for the prices of all the items
going up? May I know whether Gov-
ermment will seriously consider, in
case this trend persists, going back
on the present decision of decontrol?

Shri P. C. Sethi: We have said it
because no increase in price was
given to the steel industry since 1st
March, 1984. Whether decontrol
would have come or control would
have remained, some price increase
was due. That is why we said, there
is no connection between the price
increase and decontrol
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“(1) What effect the Govern-
ment has recorded in the internal
market after de-control of steel;

o ug ¢

(2) how many kinds of steel
are still imported from abroad
and what steps the Government
is taking to produce them in this
country.”
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Mr. BSpeaker: Please it down
Minus:ers should wait for the name
to be called. They should not simpiy
answer to whoever puts a question.
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Shri Virendrakumar Shah: Sir,
before I put my supplementary 1
would like to know whether my
impression about a reply given by
the Minister 1s correct. My question
is based on that. Did the Minisier
say that there is no connection bet-
ween price increase and de-control?

Shri P. C. Sethi: [ did say, Sir, that
as far as price increase is concerned
even without de-control it was due.

Shri Virendrakumar Shah: There-
by he means that there is no connec-
tion between price increase and de-
control. De-control came into effect
on 1st May and price increase was
announced on 2nd May after obtain-
ing the approval of &ll ministries
including the Steel Ministry of which
the hon. Minister is in charge. If
that is s0, would it be a correct state-
ment 10 make that there is no con-
nection between price increase and
de-control? May I also now whether
Government have received represen-
tations from processing industries
like re-rolling industry and engineer-
ing industry to the effect that this
increase In price is high in the slug-
gish market, which the Government
themseives have accepted, and that
this ls going to act further adversely?
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Dr. Chenna Reddy: The position is
there is no connection between the
two, The increase in price was inevit-
able and it was inherent in the zitua-
tion since 1964 when the prices were
revised. Secondly, the prices for re-
rollers and billets have been increas-
ed, Along with thia increase, de-
control has also been effected.
Regarding the increase in the price of
billeis, to which the hon. Member has
referred, it is a fact that the increase

is there. JPC has been advised to
examine the matter. It is under
consideration.

Mr. Speaker: 1 wouid suggest that
along with 8. Q. No. 542, S.Q. Nos.
545 ang 558 may also be taken up.

Corporation for clesed Textile Units

&+
*542, Shri K. Ramani:
Shri Mohammad Ismall:
Shri Umanath:

Will the Minister ef Commerce be
pleased to state:

1a) whether some State Govern-
ment have made proposals to estab-
lish a corporation to run the closed
textile units taken over by Govern-
ment;

(b) if so, the names of such State
Government!s and the main features
of the pruposals;

{c} whether Government have con-
sidered the proposals; and

{d) if so, the result thereof”

The Minister of Commarce (Shri
Dinesh Singh): (a) Yes, Sir
(b) The Government of Maha-

rashtra in their Fourth Plan proposals
proposed the setting up of a Textile
Corporation for taking over the
closed mills which are capable of
being salvaged. They proposed an
outlay of Rs. b crores for investment
in the share capital of the propossd
Corporation.

(c) and (d)., Government are,
themselves, proposing to set up a
Textile Corporation to take over such
textile mills,
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Assistancs to Textile Units

*545, Shri Lilsdhar Kotoki:
8hri N. R. Laskar:
Shri Sradhakar Supakar:
Shri Ram Kishan Gupta:
Shri Bhri Gopal Baboo:

Will the Minister of Commerce be
pleased to state’

(a) whether Government propose
to glve more concessions to marginal
and weak textile units jn addition to
the increase in price of controlled
varieties of cloth announced recently,
and

(b) if so the main features there-
of”

The Minister of Commerce (Shri
Dinesh Singh): (a) and (b) No dec:-
sions have been taken so far

Produclion of Textiles

.!,
*558. Shri D. N. Patodia:
Shri R. Barua:
Shri C, C. Desal:
Shri Ramachandra Veerappa:
Shri Vishwa Nath Pandey:

Will the Minister of Commerce be
pleased to state

ta) whether 1t is a fact that there
has been a considerable decline in
the production of textile indusiry in
the country in the post devaluation
period,

(b} whether a number of textile
mills in the country have been cloged
down during this period and many
are facing closure, and

(c) if 80, the measures taken to
protect the interests of the textile
Industry®

The Minister of Commerce (Shri
Dinesh Singh): (a) o (c). There has
been some decline in the production
of cloth and yarn since September,
1986, but production in July-Decem-
ber, 1968, compared favourably with
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because of the shortage of cotton
necessitating even curtailment of
machine activity

After devaluation 15 miles closed
down Taking into account 8 mills
closed prior to devaluation, as at end
of May 1967, 23 mlls continued to
remain closed In the same period,
further 25 mulls were closed only for
limited periods but have reopened
since,

With a view to increasing produc-
tion 1n cotton textile mills, (i) increas-
ed umports of cotton have been
arranged, (11) the compulsory extra
closure of mills which was for one
day a week till the muddle of Aprl,
1967, has now been reduced 1o one
day tn a fortnight, and (1i1) financial
assistance by way of direct loans, or
guarantees for loans from financial
institutions has been extended to
cotton textile mills in a few cases
either wholly by the Central Govern-
ment or jointly with the State Gov-
ernments concerned

Shri K. REamani. In view of the
statemen! made by the hon Minister
1 would hke to know whether the
textile units which are to be taken
over by the Government under the
control of the Textile Corporation to
be set up will be treated as nation-
alised property, that is to say, pro-
perty of the Government as in other
undertakings in the pubhc sector.

Shri Dinesh Singh: I would request
the hon Member to be a little patient,
We shall come before this House with
the proposal, and that would be the
time to go into it
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Shri Umanath: The other day when
a similar question was asked it was
stated by the hon. Minister that the
Government has decided to establish
a corporation and that a legislation
will be brought before the end of
the session It is on record. Very
recently when Government had taken
over certain mills, like Narsingji Mills,
Sholapur and Akolas Salwatram mills,
Government have reduced the dear-
ness allowance of the workers by
33-13 per cent and reduced the
strength of the workers also. When
the purpose of taking over of the
mills 15 to maintain production and
employment conditions of the workers,
they have done just the contrary.
Now that some mills are to be taken
over by Government by bringing a
legislation before the end of the ses-
sion for establishing the Corporation,
I would like to know from the Gov-
srnment whether they would be pre-
pared to assure this House that when
this Corporation takes over the mills
it will see to it that the entire stren-
gth as well as the gervice conditions
of the workers existing prior to the
closure will be maintained. Can I
have this assurance from the hon
Minister*

Shri Dimesh Singh: May [ clanfy
the position? So far as the legsla-
tion is concerned, it is to enable us
te take over these mills under certain
circumstances. So far as the corpora-
tion 1s concerned, no legislation is
necessaTy. It will be by a proposal
whith will be discussed hare. Regard-
ing the gquestion of workers and
others, naturally, we are most anxious
to see that the workers get a fair
deal and in any Government-owned
corporation there should be no appre-
hension that workers will be in any
way at a disadvantage. Bo far as the
assurance is concerned, anything in
regard to the Corporation, with your
permission, | would like to say only
when the matter is being disctissed
here,

Shyi Vusudevan Nair: 8Sir, sre you
ntisfied with that reply?
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Shri Sradhakar Supakar; The ans-
wers to questions Nos. 542 and 545
indicate that the Textile Corporation
will take over only the dead mills
but not the dying or the suffering
miils, May 1 know whether the Tex-
tile Corporation will only work as an
undertaker and not as a doctor?

Shri Dinesh Singh: It might also
give birth to new mills.

Shri R. Barua: From the answers
of the hon. Minister I understand two
things are emerging—one is Govern-
ment’s taking over the mills and the
other 1s the Corporation's coming into
existence. May I know whether Gov-
ernment will be taking over mills
which are sick and not viable or they
are going to take over mills by giving
necessary compensation and then
evolve new palterns?

Shri Dinesh Singh: As | said
earher, ] would beg of hon. Members
to be a little patient. When 1 bring
this proposal before the House, all
those details wili be given, beCause
the point here 13 in relation to what
kind of mills we shall take over and
that will be a technical thing. We
will have to define what kind of mills
will be taken over. As | said, we
shall no: be limited only to taking
over mills but we may set up new
inills ourselves.

Shri §. K. Tapuriah: It appears to
me that we are trying to drive down
the same old beaten up path. 1 would
like to know from the hon. Minlster
whether while making these proposais
they have aiso tried to nail down the
causes of the so-called sicknes in the
industry. Just saying that cotton
shortage or something is responsible
i» not enough. Do they also suggest

Governmeni will take them over. Do
they expect that Government has 3
magic wand? Have you nalled down
any ressons for thelr inaficiency aad
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what do you think will be the reme-
dies other than just taking over by
Government?

Shri Dinesh Singh: The bon. Mem-
ber fully knows the difficulties that
are being faced by this industry.
Cotton shortage u only a temporary
phase, but there have been to some
extent old mills which have not been
renovated from time to tume. Then,
there has not been ploughing back;
there has been mismanagement in
many cases; there have not been
enough resources in some Cases—
these are some of the bagic problems.
They have been gone into; there have
been a number of committees on this

Shri M. BR. Krishna: When the Gov-
ernment 18 taking over these mills,
will these mills be geared up to pro-
duce special vaneties of textiles for
the foreign market or is it the inten-
tion of Government only to take up
these mills to produce textiles which
have got very keen competition in
the local market®

SBhri Dinesh Singh: They will be
cxport-oriented as also for internal
consumption

Shri Swell: The Minister iz very
optimistic when he says that the
establishment of the Textile Corpora-
tion would not only correct the ills
of the textile industry but might also
give birth to many more mills. He
is also on record in this House as
saying that one of the main reasons
why the textile mills have fared badly
was the shortage of cotton supply to
the mills. [ would like to know from
the hon. Minister whether the West
Aslan crisis, the closing of the Suez
Canal and the uncertain political con-
ditions in U.AR. would not affect
turther the supply of cotton to this
country and to the mills.

8ari Dinesh Singh: UAR. is only
one of the sources from which we
purchase cotton. As the hon. Mem-
ber may have seen in the newspapers
today, it appears that UAR is mak-
' ing a provision to continue export
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and import from India from the port
of Suez. Regarding the import of
cotton from other countries that passes
through Suez Canal, certainly, there
will be some delay because of the
closure of the Canal. It iz a little
difficult to estimate, at this stage,
because we do not know for how
long the Canal will be closed, But
if gt js closed only for a short time,
there will not be much dislocation,

Shri Bedabraty Barua: The import-
ed cotlon as 1t i3 made available to
the text:le mills in India is on a
rationed basis and there is a big gap
in the price that actually rules in the
vpen market which 1s more favour-
able to stronger mills. Will the Gov-
ernment consider the question of sel-
ling the imported cotton in auctions
in the open market and utilise that

money for the improvement of the
textile mills”?

Shri Dinesh Singh: It is a sugges-

tion for action which 1 have to get
examined.

Shri Hem Barua: The hon. Minis-
ter seems to be very optimistic when
he says that Suez Canal may not be
closed for long. But judging from
the statement made by President
Nasser, the BSuez Canal might be
closed for long and might not be re-
opened for navigation because he
insists upon a condition that Israel
must vacate the Arab territory which
she occupied during the last conflict.
That will take a long time, What is
the basis for the optimism of the hon.
Minster?

Shri 5. S. Kothari: Any secret mes-
sage from President Nasser to Mr.
Dinesh Singh?

Shri Dinesh Bingh: If it were g0,
it would be difficult to share with the
hon. Member.

I am sorry the hon. Member, Mr.
em Barua, did pot follow me. 1
d that if the Canal was going to
closed for a short time, thexe will
be much dislocation.

SEE

§
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Shri Hem Barua: What is the basis
for that optimism that the Suez Canal
18 going to be closed for a short time”
I say that is not going to be.

Mr, Speaker: It 1s not optimism;
there 3 a big f.
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Shri S. R. Damani: May I know
whether any survey has been made
of the marginal and weak units and
what s the 1dea of providing easy
finanve for their modernisation?

Shri Dinesh Singh: Out of approxi-
mately 600 textile mills. about 250 or
s0 were established after Independ-
encte They are generally speaking,
apart from those which are mis-
managed, ;n a better condition. The
older ones are having greater difficul-
ties As | have said in the body of
the statement, the question of giving
them finances is being considered and
is being looked into by the finance
agencies.
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Foreign Private Investment

2

a;* L1

-

*543 Shri Ram Kishan Gupta
Shri Kanwar Lal Gupta
Shri K. S. Vidyarthi
Shrimati Tarkeshwari Sinha
Shri 8. R. Damani

Will the Minister of jndustrial Deve
lopment and Company Affairs be
pleased to state

ta) whether any policy has been
thalked out defining the general
approach to foreign private invest
ment with a view to rernoving uncer
tuinties currently inhibiting the 1m
tiative of foreign investors, and

tb) o su the broad
thereof”

features

The Deputy Minister in the Minis-
try of Industrial Development and
Company Affairs (Shri Bhana Prakash
Singh): (a) and (b) It is considered
desgirable to enumerate Government's
policies on foreign collaboration and
foreign investment 1n the form of a
comprehensive  Policy  Statement

Detils in this regard are under exa-
mination

JYAISTHA 26, 1889 (SAKA)

Oral Answers 5458

st o femm o & aen
AEAT @ 3T {E FArw fo o a7
¥ ot F@anome ¥ fAe sveew
LiCHE

datte fawrm aw wwaTe-
w1 g (st FweE ot agwn ) gw
I¥ 4 ASH1 & ATH AT A T gHAT

Afew wid @A 9T & T ATEw W
aw| T 30T

st uw femm qw & S
Tz g fr ®reA aFAwE frae A
fra fr=n ¥ dfafedta arlt v o
¥ gt 79 & fan  wrarT W fawre
TR’

e ah wgne
3R, ¥ 3 g oA

N R AT AT AT |

o warATY T W9 AAT WERT
argn w\WIE W N gfeEd A e
* a7 q9g ¥ A ¢, W §w
ANE os mdl g wFEA gV
Ral B FEA Y, TR ES WP AT,
sg® difen & g8, ety drel
G ET W, A g ¥ R w1
gg et aifedt a7 A3 fafree
T A P W EB ATMIHFTGE D
uTy ¥ g el qifewt et § ot ge
qel T RAT v\ T LY
a4 7 a8 o3 fawrr v @Rt
AN R A AR AN’ gEl Gw—
w fatw ¥ ¥8 W1 F Wi ¥ ¥9
wpfead avf § f& ag e we gF
& faferdt 31 At g WA Gat wnEd ?
awre ag Ay § A | § w9 9%
W st we ¥ ¥ g7

ot saew welt wgwe :  agr AW
qfeft w1 sreqe & wrh efedt

¥ f7



5459 Oral Answers

1949 ¥ wafy gefgaw s
g9 A qra few Ia & wragd qw X wW
fear wYT 34t qifeet &Y gw ewrar
W 1gd & dwr {5 qrataw maT N
aaw ¢ f& v 7 g & g_wvE &
fon o7 ot & wpfega a1 5
gaTe 7w & fom & 4z w3 & fawwa
¢ o w1 xfawm Ay 17 av Lxfaww
FRw T & Wiz faw & fao @
OFTRA F) T FEC@ § NI a@ G
@t o= =

LA ¥ 48 8™ ZuF g W) (a1 fw
agr aF gt RANE % Aqd gw
AR FT 3071 AT AN o1 Mws
qre@@t &1 gty Afra g= 4
A7 warg, ifvwn, ea Trwrom
s sfmmgmagfamgu? fe
§ gz fzrar @@y & awdl 21 amev
& am £ gz fmamgg 2 fr ozart
qifed 3741 W=t T 7 AR WL
¢ fe fa= fom cowwsgia & a@7 w1 77
2 ¥ AT 2, ATEATET ZA § T W
1! 3% /U § AT IA & (=7 form-
foq & 15 FAT 9341 &1 BW ET @A
m Ffegs s w@d, wva
fedea darcgr s, Aa uF W@RE
gma wram ) au g @ fy afear
T E WA A THEI RATI

ot ¥a7 A1A W1 WoTR WY,
¥ g7 @A 1 qA9 4@ fag many
a1 uTy & qry fa¥wr & ¥ Qe mm
urf g f& w7 gpfagd gw 37 240,
ax g dar amdd st 307w QA
Aty w9F graT ol §, afe w3 ar
IW 9 W1 wwR fagr qmn @7

ft swe{m weft e ouw
fremr saftacs s gg ot & fw o
T oo TR Ayt W M
I agy www waar § Ot wg

JUNE 16, 1967

Orol Answers

5460

ITAT qRAT B, ¥W * qurar uie W
Iy @ &

off Tro ®o fewmdl : fqed qiv
T ¥ AT WY OFHIF THEHT
FW AT A7 @ AT IG F WO T
# fx 781 97 ¥ € g A,
fas & qra fee) 3¢ &Y a¥ert ¢, 4
T E! and £ 77 ¢ fe Arerquava
#) ashz agr T ¥ a1 e gar
2, ar T FTET QAT XAW w fE

QI REARUT QTR ¥ SUTRT EM A

a4 QYT A da g 9T dar Ay gl
g A *way asyewa & fag ggr du
g g% ?

ot swela udht agx ;. da1 T
%5 qga w3 famr gwdr gy eofast
2 f& gr 37 9171 ¥ R A=
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Shri 8. B, Damani; May 1 know in
which particular industries foreign
collaboration or investment Is going
to be allowed and whether any list
has been finalised, and if so, the
names of those indus'ries, and whe-
ther proper care will be taken to see
that those plant and machinery which

are manufactured in the country will
not be allowed to be ilmporied?

Shri F. A. Akmed: As | have
already pointed out, we encourage
foreign investment In those industries
where we lack technical know-how
and where it ls not possible for us
to find the entire foreign exchange
for the purpose......
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S8hri Eanwar Lal QGuapta: Which
are those industries? The hon Minis-
ter has not named them.

Shri F. A. Ahmed: There is a cer-
tain banned list in which foreign
investment is not allowed. If the hon.
Member wants, [ can lay on the Table
of the House a list of the industries
which are banned for the purpose of
foreign investment. There are certain
institutions like banking, insurance
and trading institutions where we do
not allow any foreign investment,

Apart from that, there are two con-
ditions. One is that their shares
should be minority shares and only
in those indusiries where we have
allowed such investment., We have
allowed majority shares where the
main contribution to the project is in
a field of technology where India has
made little progres, and secondly,
the amount of foreign exchange
needed for the project is such that
unless the foreigner 1s allowed to have
a mojority shareholding, we shall our-
selves have to find a substantial
amount of it.

Shri Vasudevan Nair: After 3ll
this, what is left in it*

Shri F. A. Ahmed: These are the
only two excep'ions where we have
accepted majority shares. Otherwise,
we allow foreign investment if it is
favourable to us and if we find that
the development of those industries
is in the interests of our country.

Shrl 8. R. Damani: My question Is:
in which particular line of industry
foreign collaboration and investment
is going to be allowed.

Shri F. A. Ahmed: T have said that
so far as baslc Industries are con-
cerned, we do not allow foreign
investment, This also applies to ins-
titutions I have named, namely, insur-
ance, banking and trading, Only where
technical know-how is not available
in our country and where a large
volume of foreign exchange {3 requir-
ed, and it iz not possible for us to
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raise that foreign exchange ourselves
and also that industry iz necessary
for the development of our country,
there we encourage and allow foreign
collaboration.

Shri H. N. Mukerjee: 1In regard to
majority foreign shareholding in cer-
tain intances, the late Prime Minis-
ter, Shri Lal Bahadur Shastri, had
told this House on 2 March 1863 that
Government's policy as that in cases
where we are constrained to accept
majority shareholding, we shall put
up a condition that as far as possible
ultimately they would become mino-
rity partners in the concerns which
are set up. What progress has been
made 1n this direction since 1965 and
may ] know whether Government
intends, now that it is going to formu-
late a policy, to see to it that majority
foreign shareholding is eliminated al-
together?

Shri F. A. Ahmed: That js the line
in which we are thinking.

Shrimati Sharda Mukerjee: The
latest figures available according to
RBI bulletins concerning the quantum
of private foreign investment in 1962
come to Rs. 735 crores, which is pro-
bably S0 per cent or thereabouts of
the total. With a'l these relaxations
of rules and so on, what is the policy
of Government as to the percentage of
private foreign investment in regard
to the total private investment in the

country? What is the maximum
that will be allowed?
Shri F. A. Ahmed: 1 have already

said that what we have In view fis
the development of industries which
are essentigl to our country and also
there where technical know-how and
scientific knowledge is otherwise not
available. Subject to these, it ia our
attempt to reduce foreign jnvestment
in our country as much as possible,

Shrimati Sharda Mukerjes: What
is the Government's policy?

Mr, Speaker: He has already
replied to that while answering a
previous question.
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Shrimatl Shards Mukerjee: Is there
going to be no limit?

Mr. Speaker: Shri Jha,

ot fas s w1 ;. SA aPm A
g1 fe QYT vAwie & qag ¥ frere
8w ¢ v w afedy g 3
gy 1w g feafar  f forw qee
®T 9§42 SRS gFT /R w0 R
g aeF A Aifa gt o AYfa &
gttty dAara it faamg oY 2 At
q® 50 TRT 7 ¥4 A9 ), A wrw
aft g A 77 9T FEAT FT AFAT L,
37 w1 oifwez w7 genm gy B
WA J1gar g e wr argdz sA=E
Nasdggar @@y fe
afe 37 & gew N N zardy Hfa 7
TR garr § fEATE FmAET 2), AY @
10-15 ATR A% 37 &1 nufanwny 73
LI

it swelm oWt oo ¢ A7 e
gfsgnugadqraraaz ax 2 fw
wR! ¥ FIRIAZ BV, KW AW W)
qpTaT WX gn fam gy #) w
) wsTT L, AW IX F XA ¥ wEd
oy gy 31 fax val §) A
ANgrE YT A OAEAX F T AT
TE@ £, wEIT 37 AN § o
Wiz ® Apfrar 2 o ) Afe
xx ga w97 470 qr ¥ g1 amad, gEre
qrg AwATrem AT AT B1AT, AX EW &)
of ¥ w7 43 a7 dsfawmarge
Y oo vl

o atart do orm @ Areilm
wenw, & W € qrex ity Wad
7 e wp § f6 oy s & 3o
7 Tex fena afrm fadl) gt st
@A AN 3 7 et W
¥IYII3 X ATH wwTa ) qard fewd
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woT & 9T fadmt ¥ @Y oyt \mmare
& % fag wd ¥ 37 WY ww &V
qfraT 23 § oY ax el wm
2 ot § 7

ot gwefy ot wgww ;. aw aw
WEA & AAY w7 areww § A O
W AW AW A § A e e
77w I AN A & ax F IF
Z AT

Shri Jyotirmoy Basu: Mr. T. T
Krishnamachari, who was once the
Commerce Minister and then Finance
Minister, while addressing the Asso-
ciated Chamber of Commerce, Cal-
cutta, 1n early 1930 had made a policy
declaration that we shall only allow
foreign capital to come where 1t is a
must for technical knowhow, and for
nthers 12 will be Jleft to the sons of
the sml  In view of thal, may 1 ask
the Government to tell us how far
‘hevy have deviated from that policy
declaration tn the past, and wha!
thev propose ' dn for the future®

He has answercd
becoming repeti-

Mr. Speaker:
The questions are
Tiwe

Shri F. A. Ahmed: | have explain-
ecd the policy we have been pursuing

Shri K. Narayana Rao: The hon
Minister has pointed out tha! there
are two factors which enter into the
policy, know how and foreign exchange
So far as the foreign exchange prob-
jem is concerned, ;s i1t not true that
the foreign capital has been allowed
un the ground of foreign exchange,
then the entire foreign exchange has
+gain to be ploughed back by means
of profit 1n due course of time? Such
being the case, does it not mean that
the foreign exchange problems of
todsy are only deferred tothe future
in view of this particular thing? I
30, may | know whether the Govern-
ment has taken any precautionary
steps in entering into these agree-
ments tu eep that the profs which
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ultimately the foreign investor gets
will be utilised for the Indian eco-
nomy ijtself?

Shri F. A. Ahmed: So far as the
question of foreign exchange is con-
cerned, the hon. Member must bear
in mind that we only allow such
foreign exchange to come in with
respect to capital equipment which is
not available in our country, and
which we require immediately for the
purpose of development., and only In
those cascs the question of foreign
exchange is taken into consideration
And whenever these agreements are
entered into, we try to safeguard the
interests of the country so that as
much as possible the profits earned
here do not go out of our country

Shri §. S. Kothari: Is the invest-
ment climate considered satisfactory
by the Government? How does the
return on capital invested in this
country compare with the return on
capital invexted in other countries?

Mr. Speaker:
question

Wider. much wider

Shri F. A, Ahnved
of opinion

It 15 a question

Shri Umanath: They have the
assessment. In fact, so many times
it has been mentioned. The highest
return is 1n this country.

Shri F. A, Ahmed: What [ am
pointing out is that it 1s a matter of
opinion. That is a question which
the investor has to consider and not
myself.

Shrl Umanath: You have not con-
sidered it, the Government has not
considered it*

Shri Hem Barua: May [ know if
it is & fact that the hon. Minister
has decided to invite foreign capital,
of course from some East Furopean
countries, for the purpose of sefting
up a plant in this country to manu-
facture small cars? If he has done
50, I would like to know,
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How does it arise

Mr. Speaker:

here”

Shri Gopalan: It has been report-
ed that the rate of profit earned from
British and American investment in
India 15 the highest in the world as
compared to the rate of profit earned
in other countries. In view of this,
may | now from the Minister what
steps they are proposing to take to
check this drain of national wealth?

Shri F. A. Ahmed: We examined
ali thesc proposals and we find that
the agreements are in our favour;
then only they are accepted. We do
not in every case know what profit is
earned by them 1n other countries
and perhaps 1n many countries the
profits earned 1s less or more than
what they are getting in [ndia. . . .
(Interruptions )

Mr. Speaker: Next question—3544.

Incentives for Smaill-Seale Sector

+
*544. Shri Sharda Nand:

Shri Bharat Singh Chanhan:
Shri Ranjit Singh
Shri N. R. Laskar
Shri Sradhakar Supakar:
Shri Liladhar Kotoki:
Shri Shri Gopal Saboo:
Shri A. B. VajpaYee:

Shri Kanwar Lal Gupta:
Shri Ram Aviar Sharma:
Shri{ Parkash Vir Shastri:
Shri Shiv Kumar Shastri:
Shri Y. S, Kushwah:

Will the Minister of Industrial
Development and Company Affairs
he pleased to state:

ve

'

(a) whether Government propose to
give incentives and facilities to small
scale sector in order to hold the price
line of consumer goods and to com-
pete in foreign markets;

(b) whether Government have set
apart 50 to 60 items of manufacture
exclusively for the small scale sector;
and

(c) if 30, the main features of the
proposals and the number of small





